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trying to find out what happened and
who was responsible.

Shri Amrit Nahata: The hon. Minis-
ter toid us about imported wheat and
imporied rice. The droughl-stricken
people of Rajasthan have seen neither;
they are supplied imported milo. What
is the landing cost of jmported 'milo
and what is the issue price? Is it a
fact that the imported milo is not fit
for human consumption?

Shri Annasahib Shinde: It is not
correct to say that we are not issuing
wheat to Rajasthan government; we
issue subs.antial quantities. As for
milo, we subsidise it to the tune of
Rs. 18.01 per quintal, which iz a very
substantial subsidy, I do not think
that jmporteq milo is unfit for human
consumption or such milo is issued.
We exercise strict control over it,

At TATT® TrRary o FaT 2w
TT ST F frgra & A1 v qww T
#F gt 9T, IAFT TS FF W@
A% & o w7 FMF 77 T & Fq g7
fagrax & | Tag wimd o¥ agq awT
qaTIEaT Wi wRT Agifar ?

Shri Annasahib Shinde: It iz for
the State Governments, whatever
marketable surplus is available, to
take vigorous steps to procure the
available grains so that they are
mad~ nvailable to the entire popula-
tion. under the Centre or in the
States.
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Shri ¥. 8. Kushwah:
Shri Arjun Singh
Bhadoria:

Will the Minister of Railways be
pleased to state:

(a) whether it is g fact that fire-
men on the Southern Railway have
applied for mass sick leave,

(b) if so, the reasons therefor;

(c) whether it is a fact that ali
goods trains have been cancelled; and

(d) if so, what steps the Railway
Administration has taken in the
matter so far?

The Minister of Railways (Shri
C. M. Poonacha): (a) Yes, Sir; some
Firemen and Engine Cleaners on cer-
tain Division on the Southern Rail-
way.

(b) According to the information
available with the Railway, this is in
pursuance of a decision taken by the
un-recognised  sectional =~ Firemen’s
Council to register their protest
against non-redressal of their griev-
ances.

(¢) No, Sir.

(d) Al] steps have been taken 1o
maintain the train services as far as
possible.

Shri P. Ramamurti: After this
whole thing happened on Saturday,
I think, myself and Mr. Nambiar had
met the Minister and had discussions
with him. Subsequently, the Minister.
also had a trip to Bangalore and had
met the General Manager of the
Southern Railway, and after he Te-
turned yesterday, we had discussion
with him and as a result of certaln
assurances, we had telegraphically
informed those people reyuesting
them to withdraw the strike, and 1

expect that the strike would be
withdrawn by today. Whila appre-
clating the spirit with which the

Minister looked into the whole prob-
lem, may I just enquire of the Minis-
ter that he would transmit to the
General Manager the same spirit of
accommodation and see that there s
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no victimisation and all the firemen
are fully restored?

Shri C. M. Poonacha: Instructions
have already been conveyed to the
General Manager, Southern Railway,
that immediately after normalcy is
restored, the other actions needed in
this regarq should be taken,

Shri P. Ramamurtl: What
victimisation?

about

Shri C. M. Poonacha: Actually, the
hon. Member has written a letter
and then I have replied to him
according to the understandings that
have been reached.

Shri Jyotirmoy Basu: May I know
whether it is g fact that in the name
of simplification of accounts, the totai
emolument of the engine cleanars
and firemen has been reduced?

Shri C. M. Poonacha: In view of
the change in the time-tables which
takes place every six months, and
also in view of the electrification of
a certain sector in that reglon, cer-
tain link arrangements had to be
re-done, and in that, there have been
slight changes, and we have taken
care that there is no retrenchment
and also to the extent possible their
total emolument as drawn by them
previously would not suffer.

Shri Jyotirmoy Basu: All's
that ends well!

f) W G WS WERT,
T aTgw WY w= ATEw § o ava-
o g€ o7 T Wi  oft awtar
9T, SEEY W wEATd § @R ¥ Aw
da1 e gt fe w=lt wgew & @i
Y g w1 wrearee faam § 1 afx ggare
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au wr fmprae aft s 8, ¥,
s wEEd, A T a5 9d W A
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well
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o, famer avit w=ft wgizg & o fas
fear ¢, @ orar & 1 wEt T gmay,
T FR FAWEA, A FIve FTEA-
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migat & wrA o F wwrae o §
AT kWY FTEY qRETA g &)
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Hril w1 W g §, W A & AT
gaifE & wmd § W wAar § aga
gAY g€ € | ¥ A=y wgRT ¥ ag
o § f¥ for fedtomr qufwde &
I9E ¥ 7T @14 Wwe gf §—av v
aifval 7 ag ot foar @ fs & waly
TR ¥ [G—

“Is it a fact that the Tiruchira-
palli Divisional Superintendent
was whiling away hig time dur-
ing the evening session in the
club on 25th July ang 28th July,

while there was a difficult situa-
tion in his division.”

&Y ¥ 9w ag § v o fer & feda-
aw gz & fass w1 Fvdarg
HY wgT 6 |

Shri C. M. Poonacha: Thig simpli-
fication of the operational procedure
has been introduced in the entire
railway system of the Southern Rail-
ways. It is not in one division. In
other divisions the work is poing on
on a normal basis. Here, there has
been certain misunderstanding and
there have been certsin anomalies
which will be looked into and neces-
sary action wil] be taken.

oft wy fordt :  weew Wiy, o
%t 7f foww & g §, O e
gt d it o ar & wf
ad wd €1 F st e @ A
W g 5 o o g W ot waw
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qF g §-Fq § qYT WA AV TZ 90
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Shri C. M. Poonacha: These new
links depend on the pattern of move-
ment, When we dieselise certain
sections and electrify certain other
sections, then there iz going to be a
pattern in the overall movement and,
accordingly new links will have to
be formulated. Therefore, these
things are the outcome of a phased
programme of modernisation in the
entire railway system. So this has
happened. But what we normally
take care of is that due to such re-
formation of the link arrangements
and new operational procedures therc
should not be any disadvantage tc
the railway employees in general.
That care is always taken and thesc
matters are discussed with the two
federations at the highest level and
they have generally agreed to the
simplification procedure.

Shri J. H. Patel spoke in Kannada.

Shri C. M. Poonacha; This is not
quite germane to the main question.
Regarding the medical facilities that
are being made available to the rail-
way employees, as the hon. Member
must be knowing, free medical assist-
ance is given to every railway ecm-
ployee and the family of the em-
ployee.

sft fe Ty : oUw WEET, HIEAA
* FIAH OF T TE AT F¥ AT
@ 1 10~-12 fa7 gy 7g fawram
wrt oY f 4=+ T ) wer e
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fy dmgeeer fedlgs & N gearw
g€ Sa¥ agi foa¥ oy &1 ywara gar
faq fedflorae gfiedz 3 e e &
fa @, ga=) #av g a1 Tve fagqm mn ?

Shri C. M. Poonacha: I have no
ready information on this question. I
will try to collect it.

i <t T g we fagn ar
WITF qH FHANT §, AfwT Wy v

T A g

Shri Nambiar: In view of the fact
that the firemen and drivers have
not asked for anything new and that
certain concessions were withdrawn
and the trouble started thereon, are
we to take it that the hon. Minister
will set the matters right as soon as
normaley is restored ang will see
that all those who are suspended or
kept out of duty are taken back and
that no victimisation whatsoever will
take place, as per the talks we had
with him yesterday?

Shri C. M. Poonacha: As muntioned
earlier, we will certainly give very
sympathetic consideration, as per the
discussions that took place yesterday,
and necessary action will follow the
moment normalcy is restored in this
sector,

ot woky ey witfear @ 71 3
Ao wvE ey Afg fraifw s A
e @ @ § fr fagq 9sv afasrfal
¥ FIT Jg (S AT GIT(HA % g
¥ @ qFara § va¥ foq 3w wfy-
il 5 feq far @rg, #0 €a 9%
W v A farr s wr g ?

Shri C. M. Poonacha: [ cannot
accept the insinuation that certain
officers committed some wrong and,
therefore, these things have taken
place. It is not so, There hav: been
certain anomalies against which the
employees were agitated and certain
unpleasant things have taken place.
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We will certainly look into the
matters gng set right the anomalies.

oft wofr Ferg swatfcar : ooger w@r-
TG, AT FATH ATH AEY AT |

sft Wo Teo wgaw : ¥ar ag e ¢ v
TG A FAT AT § 57 qg A
g1 @ § afz gl &1 w41 98% fav
TF BRI FAE! HIT T HIF TEHIETT
FC FY Fifoww $I arfe o g
gm o ?

Shri C. M. Poonacha: In all the
railways, both at the zona] ang divi-
sional level we have already the
permanent negotiating machinery
where they discuss matters agnd sort
out the anomalies and difficulties
that occur in the day-to-day work-
ing. So, that machinery is there.
Instead of taking recourse to that
machinery which is available, if some
section of the employees go on strike
or take some extreme action, a cer-
tain amount of difficulty would
naturally arise. The Railway con-
cerned would take prompt action in
these matters to set right such ano-
malies, whenever they are brought
to our notice,

Shri Krishna Kumar Chatterjee: In
spite of the fine sentiments and sym-
pathies expressed by the hon. Rail-
way Minister, it is a known fact that
the railway employees go on com-
plaining. I would request the hon.
Minister to go into the real disease,
which is dual control between the
Ministry and the Railway Board.
Even this morning some railway em-
ployees marched to my flat only to
express their difficulties and troubles.
They say that the dual control has
to be removed. Iz he prepared to
consider that aspect?

Shri C. M. Poonacha: I am not
aware of any dual control.

Shri Krishna Eumar Chatterjee:
Sir, he has not answered my ques-
tion,
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Mr. Speaker:
aware of it.

He says he is not

WRITTEN ANSWERS TO
QUESTIONS

Development of major Ports

*1505. Shri Atal Bihari Vajpayee:
Shri Yajna Datt Sharma:
Shri R. 8. Vidyarthi:
Shri R. K. Amin:

Will the Minister of Transport and
Shipping be pleased tp state:

(a) whether Government propose
to give top-priority to the develop-
ment of major ports in the country;
and

(b) if so, the main decisions taken
in this regard and the broad features
of the development programme?

The Minister of Transport and
Shipping (Dr. V. K. R. V. Rao):
(a) and (b). The development of
major ports is wvital for the success
of our economic development, es-
pecially in regard to the programmes
of export promotion. It is, therefore,
one of the more important aspects
of transport development provided in
the Draft Outline of the Fourth Five
Year Plan. A programme for the
development of major ports during
the Fourth Five Year Plan envisag-
ing a total investment of Rs. 234
crores has been included in the Draft
Outline. The programme covers the
new dock systems to be established
in Haldia and Madras, the extension
and modernisation of the dock sys-
tem in progress in Bombay and Cal-
cutta; addition to berthing capacity
at various ports; and improvement of
the existing handling facilities 1o
increase the operational efficiency of
ports. It is expected that these mea-
sures will enable the major ports fo
cope with the anticipated increase in
traffic which is expected to rise from
50 million tonnes at the end of the
Third Five Year Plan to about 80





